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(2025) 02 AP CK 0811

In the Andhra Pradesh High Court, Amaravati

Case No : Writ Petition No: 4782 Of 2025

Yadavilli Butchi Venkata Ramanamurthy APPELLANT

Vs

State Of Andhra Pradesh And Others RESPONDENT

Date of Decision : 21-02-2025

Acts Referred:

Citation : (2025) 02 AP CK 0811

Hon'ble Judges : Harinath.N, J

Bench : Single Bench

Advocate : S Srinivasa Rao, V.Sireesha Rani

Final Decision : Disposed Of

Judgement

Harinath.N, J

The Court made the following Order:

1. The learned counsel for the petitioner submits that the respondents are
intending to demolish the shops belonging to the petitioner which are abetting
the road. It is submitted that the said shops have been existing since last two
decades and that the petitioner has obtained valid permission and also paying
the relevant municipal taxes.

2. It is submitted by the learned counsel for the petitioner that the respondents
intend to widen the road which would require the acquisition of the shops
belonging to the petitioner.

3. It is submitted by the learned counsel appearing for the petitioner that the
respondents without issuing any notice and are trying to demolish the shops
without following any procedure as established by law.

4. The learned standing counsel for the respondents 2 and 3 submits that as of
now no notice is issued to the petitioner. Considering the same, the writ petition
is disposed off with a direction to the respondents not to dispossess the
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petitioner from the shops situated in Sy.No.15/1 with Assessment
Nos.1133011880 & 1133000960 an extent of 152.84 Sq.yards at Palakonda
Road, Rajam Town and Municipality, Vizianagaram District without following the
due process of law. There shall be no order as to costs.

As a sequel, miscellaneous petitions pending, if any, shall stand closed.
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